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APPENDIX 'B’

LIST OF CENTRAL EXCISE NOTIFICATIONS (TARIFF/NON TARIFF) RESCINDED/SUPERCEEDED/
VALIDITY EXPIRED DURING THEPERIOD10.7.2004 TO 02.02.2017

S.No.  Notification No. Notification No. by which
Superseded/Rescinded/Validity Expired Rescinded/Superseded

1. 14/1.3.2002 Validity Expired

2. 15/1.3.2002 Validity Expired

3. 14/1.3.2003 Validity Expired

4, 15/1.3.2003 Validity Expired

5. 9/1.3.2003 11/1.3.2005

6. 11/1.3.2003 11/1.3.2005

7. 42/14.5.2003 11/1.3.2005

8. 7/1/3/2005 24/13.5.2005

9. 12/1.3.005 24/13.5.2005

10. 9/1.3.2005 25/16.5.2005

11. 10/1.3.2003 10/1.3.2006

12. 115/30.4.1975 21/1.3.2006

13. 313/8.11.1977 21/1.3.2006

14. 124/26.5.1984 21/1.3.2006

15. 215/9.11.1984 21/1.3.2006

16. 167/1.3.1986 21/1.3.2006

17. 27/7.5.1997 21/1.3.2006

18. 6/1.3.2002 21/1.3.2006

19. 44/14.5.2003 21/1.3.2006

20. 32/9.7.2004 21/1.3.2006

21. 36/9.7.2004 21/1.3.2006

22. 4/1.3.2005 21/1.3.2006
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27. 38/19.12.2007 44/16.7.2008
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30. 18/27.2.2010 26/10.5.2010
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32. 49/30.12.2006 7/1.3.2011
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34. 3/24.2.2005 12/17.3.2012
35. 3/1.3.2006 12/17.3.2012
36. 4/1.3.2006 12/17.3.2012
37. 5/1.3.2006 12/17.3.2012
38. 6/1.3.2006 12/17.3.2012
39. 10/1.3.2006 12/17.3.2012
40. 9/17.3.2012 27/30.5.2012
41. 10/17.3.2012 27/30.5.2012
42, 11/17.3.2012 27/30.5.2012
43. 18/17.3.2012 27/30.5.2012
44, 23/8.5.2012 27/30.5.2012
45, 20/24.3.2011 6/1.3.2013
46. 145/19.5.1989 18/235.2013
47. 28/22.6.2010 17/1.3.2015
48. 29/22.6.2010 17/1.3.2015
49, 62/25.7.1991 13/1.3.2016
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